C. A No. 8103 OF 2002
| TEM No. 101 Court No. 2 SECTION XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 8103 OF 2002

UNION OF I NDI A & ORS. APPELLANT (S)
VERSUS
DEEPAK BHARDWAJ & ORS. RESPONDENT (' S)
W TH

ClVIL APPEAL NCS. 8104/2002, 8105/2002, 8106/2002, 8107/2002, 8108/2002,

8109/ 2002, 8110/2002, 8111/2002, 8112/2002, 8113/2002, 8114/2002- (Wth prayer for interimrel
ief), 8115/2002, 8116/2002, 8117/2002, 8118/2002-(Wth prayer for interimrelief), 8119/2002,
8120/ 2002, 8121/2002, 8122/2002, 8123/2002-(Wth prayer for interimrelief), 8124/2002, 8125/2
002 AND 8126/ 2002.

Date : 23/07/ 2003 Thi s/ These Appeal (s) was/were listed for hearing t oday.

CORAM :
HON BLE MR, JUSTICE M B. SHAH
HON BLE DR JUSTI CE AR LAKSHVANAN

For Appellant (s)M. Mikul Rohtagi, ASG
Ms. Ceeta Luthra, Adv.

Ms. Pinky Anand, Adv.

M. D.N Goburdhun, Adv.

M. Sanjiv Sahay, Adv.

For Respondent (s)

For DDA in CA 8110, 8114,

8118, 8120 & 8122/02M. Vishnu B. Saharya, Adv.
For Ms VB Saharya, Advs.

n CA 8111, 8115/02M . Pradeep Gupta, Adv.
S. K Trivedi, Adv.

C. M Kennedy, Adv.

K. K. Mohan, Adv.

SS52

n CA 8103/02M. V. A NMhta, Sr. Adv.
Shi | pa Chohan, Adv.

Nar esh Kaushi k, Adv.

Lal i t ha Kaushi k, Adv.

R

in CA 8105/02M . Rajesh Mtra, Adv.

in CA 8107/02M . Jitendra Mhan Sharnma, Adv.
in CA 8108/02M. R C. Kohli, Adv.

in CA 8110, 8118 & 8120/02

M. Ashwani Kumar, Sr. Adv.

Ms. Binu Tanta, Adv.

in CA 8113/02Ms. Vi bha Dutta Makhija, Adv.
in Ca 8114, 8122/ 02Ms. Rohi na Nath, Adv.

i
Ms. Veroni ca Mohan, Adv.
M. Unmesh Kumar Khaitan, Adv.



in Ca 8119/02M . Suresh Chandra Tri pathy, Adv.

in CA 8103, 8104, 8106, 8109,
8112, 8116, 8117, 8121, 8123,
8124, 8125 & 8126/ 02M . V. Shekhar, Adv.

For RR Nos. 9 & 10 in

CA 8103/ 02M . Sanat Kumar, Adv.
M. S. Ravindra Bhat, Adv.
M. Naveen R nath, Adv.
M. Sanjay Sharawat, Adv.

UPON hearing counsel, the Court made the follow ng
ORDER
M. Mikul Rohtagi, |earned Additional Solicitor General namde his subnmissions from12.05 P.M t
03.25P.M
List on 29th July, 2003 as part-heard.

KALYANI (JANKI BHATI A)
COURT MASTER



